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SHRI V. NARAYANASAMY: Sir. 

THE VICE-CHAIRMAN (SHRI (JAGESH 
DESAI): No, I will not allow you. 

SHRI V. NARAYANASAMY: Please. Let 
me say one thing. The Thakkar Commission 
Report was not laid on the Table of the 
House. It came from the Press and they 
discussed it here. Now, how can they say it 
cannot be discussed? 

THE      VICE-CHAIRMAN      (SHRI 
JAGESH   DESAI)   :   No,   I   have   not 1  
allowed you. 

 

SHRI    SUBRAMANIAN    SWAMY: 
Let it be on record that the entire Opposition 
supports this demand. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): No support is there. 

SEVERAL HON. MEMBERS: Everybody 
supports this. 

SHRI        B. SATYANARAYAN 
REDDY (Andhra Pradesh): Let the Kudal 
Commission report be placed on the Table of 
the House. 

PROF. C. LAKSHMANNA (Andhra 
Pradesh): We demand that the Report should 
be placed on the Table of the House. 

SHRI        B. SATYANARAYAN 
REDDY:     We    demand    all    reports 

including the whole of the Thakkar 
Commission Report, should be placed on the 
Table of the House. 

SHRI SAT PAUL MITTAL (Nominated): I 
say with full sense of responsibility that we 
welcome this demand. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): He was talking of Kudal and you 
are going on to something else. 
(Interruptions) 

SHRI        B. SATYANARAYAN 
REDDY: We say all suppressed reports 
should be placed on the Table of the House. 

Death of 70 Persons after Consuming Dlicit 
Liquior in Various Towns of U. P. 
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■(■[Transliteration in Arabic script]. 

 

Shortage of Drinking Water in Gaya and 
Atri Regions of Bihar 


